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75 fReeft, 3 wawaw, 2025

FT.3M. 4978(3N).—Fr= 1T TLEHL, T TN ATAHTT 1956 (1956 F1 48) (Fr&r za® zae
THT ITH ATTHAH gl AT §) il &7 3F shl IT-ITT (1) FIT T&T LhAT T TN F2d g0, g THTLTT
2l S & 7ETq o 7gTy TT & TEe et § fifhes gae & 6.AT. 8.18 7 f.#1.20.75 () % & -
Gue % AR (ATSH0T/U5T eNee? Aigd 2-A/4-A7/6-A7 FT T 3AT1S), LA, Tavee T TATaT &
AT YA o forw g s srafera g e wfer avie S st & & o 8, U 9 #71 o5 we
= T AT T AT FLdl 2 |

F1$ ot =afvF, ST 3 Gy & Raag &, 30 afafm & g 37 1 s7-amr (1) F o= @i
TSI % TorT UHT qiF o ITANT 92 TSI § TH ATEEAT & TR il a0 & e o & fae st
AT TR T THT

UHT T ST Herd WITEFET, SATq SUE T SAfear a9ae &l ofaq 7 § g&qq #r

STTOAfT 3T SEH A AT ATAHRIAT T STTuar 3T Feqw qria=m<r, o<l &r A g =9 7 37 Bt
fafers T9r@T T g9 S &7 S@|Y &7 37T UHT Sl 0 qAaTs & TETq a7 UHT T S+ FL &
T, TfT FTE BT, F w7 IeTy Araeds THe, A9l g0 AT a6 AIai ol STqard FT TR AT

AT T AT |
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I sty v g 3T i ST-amT (2) F i mwery wrfesry g et war #wre ot smeer
faw g |

TH ATIEAAT & FANT A ATAT A F @i AT FT A TeOH TMAFRET F I Haad o
IqASH B 3T IAHT Badg ARRAT g fAreror o ST ahar 2 |

ALEA

AETE TsT & TarE forer # fiafeee graar & fsft. 8.18 & f.#1.20.75 % forg s+ it i et
AT R raT w3 afga i & w@fem R

TS T ATH: AZY e &1 9 e

EQEE] qAEA §&TqT YA FTIFR | AT TR || T F7 S IR ERT

Nl (=Tt T FFT)

1 2 3 4 5 6

AT FT AT TG
T T AT 9
1 31 Part EEL Feft 0.0413 (Z%Fa7 ) 0.0413
2 32/A Part GECARA otee wivee 0.1636 (27 ) 0.1636
3 32/B/2 Part EEL URGRil 0.3507 (257 ) 0.3507
4 32/B/3 Part REL LSl 0.01 (FFAX) 0.01
T FT AT FATST
5 27 Part IGEl FT 0.025 (3%47) 0.025
6 31/2 Part BEL LR 0.4255 (ZFTT ) 0.4255
7 37/1 Part BELI Feft 0.3882 (2747 ) 0.3882
8 38 Part BEL UGl 0.0119 (FFTT ) 0.0119
9 43/1/4/5/A Part |t Feft 0.0326 (ZFT7 ) 0.0326
10 43/1/4/5/B Part  |[fsfT Feft 0.2931 (ZFa7 ) 0.2931
11 44/3 Part BEL Feft + et 0.062 (FAX) 0.062
12 45/1 Part IGELl URERLF 0.0416 (347 ) 0.0416
13 45/2 Part IREL Feft 0.0306 (247 ) 0.0306
14 46/1/3 Part IGELl FeT 0.0451 (F%47 ) 0.0451
15 47/1 Part IGEl FT 0.0817 (3%47) 0.0817
16 56 Part TCHT EEAS 0.0077 (37 ) 0.0077
17 57 Part BEL it 0.0088 (ZFT7 ) 0.0088
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18 62/1 Part HTHTT T + TEaT|| 0.0314 (BFAT) 0.0314
19 73/4 Part BEL Feft 0.1261 (ZFAT ) 0.1261
20 74/1 Part IGELl FeT 0.045 (3#7) 0.045
21 74/2 Part IGEl Feft 0.0217 (%37 0.0217
22 :)4;/:4 Fart, 7415 BEL Feft 0.1531 (FFaT) 0.1531
23 80/3 Part BEL it 0.1885 (ZFAT ) 0.1885
24 81/2 Part BELI Feft 0.0836 (ZFTT ) 0.0836
25 82/1/2/3 Part EEL Foft + Feefy 0.176 (Z%a¥) 0.176
e ST ATH: FIATST

26 75 Part EEL Feft 0.02 (FAX) 0.02
27 78 Part BELI Feft 0.0025 (ZFIT ) 0.0025
28 79/1/B Part BELI Feft 0.1014 (ZFT7 ) 0.1014
29 79/2 Part IGEl FT 0.047 (3%7) 0.047
30 81 Part BELI Feft 0.028 (FAX) 0.028
T T AT TS

31 304/2 Part BELI Feft 0.1018 (ZFaT ) 0.1018
32 304/3/A/1 Part ||t Feft 0.7918 (4T ) 0.7918
33 304/3/B Part BELI Feft 0.4348 (ZFTT ) 0.4348
34 305/1 Part BELI it 0.056 (FI¥) 0.056
35 305/2 Part EEi FeT 0.572 (Fa7) 0.572
36 305/3 Part BELI it 0.202 (FAX) 0.202
37 305/4 Part BELI Feft 0.003 (Fa¥) 0.003
T T AT ST

38 53 Part LR hHIET 0.034 (FAX) 0.034
39 54 Part IGELl FeT 0.0716 (37 ) 0.0716
40 55 Part IGEl FT 0.0175 (37 ) 0.0175
41 56/1 Part IEEil FeT 0.1839 (ZFT ) 0.1839
42 56/2 Part BEL Feft 0.0991 (ZFAT ) 0.0991
43 57/3 Part REL Feft 0.6001 (FFaT ) 0.6001
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44 58 Part s FefT 0.0881 (ZFT ) 0.0881
T T AT GLHTS
45 100/B Part BEL EEAS 0.0928 (FFaT ) 0.0928
46 15/10 Part GEEARA] TS TET 0.002 (Z%a7) 0.002
47 25 Part AT TS S T 0.002 (Fa7) 0.002
48 29/1 Part TR THATS ST 0.0284 (ZFT ) 0.0284
49 29/2 Part TR THEATSS T 0.1374 (ZFT) 0.1374
50 29/3 Part GEEARA] TS THT 0.0146 (FFaT ) 0.0146
51 37 Part GEEARA] RETRSTT + 0.0145 (ZFT7 ) 0.0145
ESE]
52 49 Part GEEARA] TRATSTE + 0.005 (Fa¥) 0.005
iSE]
53 88/A/1 Part T g%"gg 10,0204 () 0.0294
54 88/B/1 Part GEEARA] TS S TET 0.042 (FFAX) 0.042
55 88/B/13 Part  [aew g;"gé T+ 0.0007 @) 0.0907
56 88/B/14 Part GECARA THATSS T 0.0445 (37 ) 0.0445
57 88/B/16 Part GEEARA] RSE] 0.005 (F%a¥ ) 0.005
58 97/2 Part qCHT TS S H T 0.061 (37 ) 0.061
T T ATH: FroATaet
59 23 Part qCHT BECIERCE] 0.239 (37 ) 0.239
60 30 Part fasfr Feft 0.0075 (ZFTT ) 0.0075
61 5/2 Part AT Foft + Yoo 0.1045 (FFaT ) 0.1045
T FT AT G0
T +
62 110/2 Part AT 0.0035 (FFa< 0.0035
R (FF=TT)
63 112 Part TR THIATS S H T 0.016 (FT7) 0.016
64 113/5A Part GEEARA] e ST AT 0.166 (FFa¥) 0.166
65 113/6 Part GECARA} T ST 0.033 (37 0.033
66 124/1 Part qCHTL TS S HT 1.562 (3FTT) 1.562
67 126 Part GECARA} THATSS T 0.556 (27 ) 0.556
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68 127 Part LA THATS ST 1.1517 (FFaX) 1.1517
69 129 Part GREARA] THATSSTHT 0.2625 (ZFAT ) 0.2625
70 29/22 Part GECARA] THATSS T 0.01 (g%aT) 0.01
71 75 Part S j_f FTEE 6 1055 (@) 0.1055
UEEIGIEACICIEC] )

72 110 Part BEL Feft 0.0586 (FFTT ) 0.0586
73 32 Part EEL Feft 0.0249 (Z%a7 ) 0.0249
74 37 Part GECARA} RIVES 0.0425 (F%a7 ) 0.0425
75 38 Part EEL Feft 0.0063 (FFT¥ ) 0.0063
76 41/2 Part BELI Feft 0.143 (FFAX) 0.143
77 63/4 Part BELI Feft 0.0028 (ZFTT ) 0.0028
78 63/5 Part EEL Feft 0.5938 (FFa¥ ) 0.5938
79 65/2 Part BELI Feft 0.0503 (ZFT7 ) 0.0503
80 66 Part EEL Feft 0.0062 (FFI¥ ) 0.0062
81 67 Part BELI Feft 0.001 (FAX) 0.001
82 68/1 Part BELI Feft 0.0807 (247 ) 0.0807
83 68/5 Part BELI Feft 0.1305 (FFa¥ ) 0.1305
84 68/6 Part BELI Feft 0.131 (FFAX) 0.131
85 78/10 Part BELI Feft 0.0034 (ZFI¥ ) 0.0034
86 78/5 Part BELI it 0.04 (FFAT) 0.04
87 78/6 Part BELI Feft 0.023 (FAX) 0.023
88 78/8 Part BELI Feft 0.0346 (ZFTT) 0.0346
89 78/9 Part BELI Feft 0.0005 (ZFTT ) 0.0005
T T ATH: ATSHET

20 2 Part AT 2::“ 3.6 (FFT) 3.6

Total

16.059

[*T. §. NHAI/LA/GREENFIELD/NH/2022/3A]
g HE™, AT
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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 3rd November, 2025

S.0. 4978(E).—In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four/six laning etc.,), maintenance, management and operation of Greenfield
Highway in the stretch of land from Km. 8.18 to Km. 20.75 () in the district of RAIGAD in the state of
MAHARASHTRA, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, Sub Divisional Officer, Panvel in
writing and shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of
being heard, either in person or by a legal practitioner, and may, after hearing all such objections and after making
such further enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the
objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be
final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling Greenfield Highway in the
stretch of land from Km. 8.18 to Km. 20.75 () in the district of RAIGAD in the state of MAHARASHTRA

State: MAHARASHTRA District: RAIGAD

Sl. No. ||Survey/Plot Number|| Type of Land ||Nature of Land Area Area

(in Local Unit) (in Hectares)
1 2 3 4 5 6

Taluk: Panvel
Village: Apte
1 31 Part Private Agriculture 0.0413 (Hectare ) 0.0413
2 32/A Part Government Reserved Forest 0.1636 (Hectare ) 0.1636
3 32/B/2 Part Private Non Agriculture 0.3507 (Hectare ) 0.3507
4 32/B/3 Part Private Non Agriculture 0.01 (Hectare ) 0.01
Village: Karnala
5 27 Part Private Agriculture 0.025 (Hectare ) 0.025
6 31/2 Part Private Non Agriculture 0.4255 (Hectare ) 0.4255
7 37/1 Part Private Agriculture 0.3882 (Hectare ) 0.3882
8 38 Part Private Non Agriculture 0.0119 (Hectare ) 0.0119
9 43/1/4/5/A Part Private Agriculture 0.0326 (Hectare ) 0.0326
10 43/1/4/5/B Part Private Agriculture 0.2931 (Hectare ) 0.2931
1 44/3 Part Private ﬁiﬁ‘gil&re 0.062 (Hectare ) 0.062
12 45/1 Part Private Non Agriculture 0.0416 (Hectare ) 0.0416
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13 45/2 Part Private Agriculture 0.0306 (Hectare ) 0.0306
14 46/1/3 Part Private Agriculture 0.0451 (Hectare ) 0.0451
15 47/1 Part Private Agriculture 0.0817 (Hectare ) 0.0817
16 56 Part Government Barren 0.0077 (Hectare ) 0.0077
17 57 Part Private Agriculture 0.0088 (Hectare ) 0.0088
18 62/1 Part Common Non Agriculture 0.0314 (Hectare ) 0.0314
+ Road
19 73/4 Part Private Agriculture 0.1261 (Hectare ) 0.1261
20 74/1 Part Private Agriculture 0.045 (Hectare ) 0.045
21 74/2 Part Private Agriculture 0.0217 (Hectare ) 0.0217
22 74/3/4 Part, 74/5 Part ||Private Agriculture 0.1531 (Hectare ) 0.1531
23 80/3 Part Private Agriculture 0.1885 (Hectare ) 0.1885
24 81/2 Part Private Agriculture 0.0836 (Hectare ) 0.0836
25 82/1/2/3 Part Private ﬁigi‘gi;ure 0.176 (Hectare ) 0.176
Village: Barapada
26 75 Part Private Agriculture 0.02 (Hectare ) 0.02
27 78 Part Private Agriculture 0.0025 (Hectare ) 0.0025
28 79/1/B Part Private Agriculture 0.1014 (Hectare ) 0.1014
29 79/2 Part Private Agriculture 0.047 (Hectare ) 0.047
30 81 Part Private Agriculture 0.028 (Hectare ) 0.028
Village: Sai
31 304/2 Part Private Agriculture 0.1018 (Hectare ) 0.1018
32 304/3/A/1 Part Private Agriculture 0.7918 (Hectare ) 0.7918
33 304/3/B Part Private Agriculture 0.4348 (Hectare ) 0.4348
34 305/1 Part Private Agriculture 0.056 (Hectare ) 0.056
35 305/2 Part Private Agriculture 0.572 (Hectare ) 0.572
36 305/3 Part Private Agriculture 0.202 (Hectare ) 0.202
37 305/4 Part Private Agriculture 0.003 (Hectare ) 0.003
Village: Dolghar
38 53 Part Government Forest 0.034 (Hectare ) 0.034
39 54 Part Private Agriculture 0.0716 (Hectare ) 0.0716
40 55 Part Private Agriculture 0.0175 (Hectare ) 0.0175
41 56/1 Part Private Agriculture 0.1839 (Hectare ) 0.1839
42 56/2 Part Private Agriculture 0.0991 (Hectare ) 0.0991
43 57/3 Part Private Agriculture 0.6001 (Hectare ) 0.6001
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44 58 Part Private Agriculture 0.0881 (Hectare ) 0.0881
Village: Sarsai
45 100/B Part Private Barren 0.0928 (Hectare ) 0.0928
46 15/10 Part Government MIDC 0.002 (Hectare ) 0.002
47 25 Part Government MIDC 0.002 (Hectare ) 0.002
48 29/1 Part Government MIDC 0.0284 (Hectare ) 0.0284
49 29/2 Part Government MIDC 0.1374 (Hectare ) 0.1374
50 29/3 Part Government MIDC 0.0146 (Hectare ) 0.0146
51 37 Part Government MI.D C+ 0.0145 (Hectare ) 0.0145
Railway
52 49 Part Government g[alill)vga; 0.005 (Hectare ) 0.005
53 88/A/1 Part Government g[;illjwca;r 0.0294 (Hectare ) 0.0294
54 88/B/1 Part Government MIDC 0.042 (Hectare ) 0.042
55 88/B/13 Part Government II\{/[aIill)vSa; 0.0907 (Hectare ) 0.0907
56 88/B/14 Part Government MIDC 0.0445 (Hectare ) 0.0445
57 88/B/16 Part Government Railway 0.005 (Hectare ) 0.005
58 97/2 Part Government MIDC 0.061 (Hectare ) 0.061
Village: Kaliwali
59 23 Part Government Reserved Forest 0.239 (Hectare ) 0.239
60 30 Part Private Agriculture 0.0075 (Hectare ) 0.0075
61 5/2 Part Common ﬁfﬁivcv‘;;mre " 0.1045 (Hectare ) 0.1045
Village: Chawane
62 110/2 Part Common fﬁggicuhure 0.0035 (Hectare ) 0.0035
63 112 Part Government MIDC 0.016 (Hectare ) 0.016
64 113/5A Part Government MIDC 0.166 (Hectare ) 0.166
65 113/6 Part Government MIDC 0.033 (Hectare ) 0.033
66 124/1 Part Government MIDC 1.562 (Hectare ) 1.562
67 126 Part Government MIDC 0.556 (Hectare ) 0.556
68 127 Part Government MIDC 1.1517 (Hectare ) 1.1517
69 129 Part Government MIDC 0.2625 (Hectare ) 0.2625
70 29/22 Part Government MIDC 0.01 (Hectare ) 0.01
71 75 Part Common gfsr;i‘vlgé‘r;’;est 0.1055 (Hectare ) 0.1055
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Village: Jambhivali

72 110 Part Private Agriculture 0.0586 (Hectare ) 0.0586
73 32 Part Private Agriculture 0.0249 (Hectare ) 0.0249
74 37 Part Government Forest 0.0425 (Hectare ) 0.0425
75 38 Part Private Agriculture 0.0063 (Hectare ) 0.0063
76 41/2 Part Private Agriculture 0.143 (Hectare ) 0.143
77 63/4 Part Private Agriculture 0.0028 (Hectare ) 0.0028
78 63/5 Part Private Agriculture 0.5938 (Hectare ) 0.5938
79 65/2 Part Private Agriculture 0.0503 (Hectare ) 0.0503
80 66 Part Private Agriculture 0.0062 (Hectare ) 0.0062
81 67 Part Private Agriculture 0.001 (Hectare ) 0.001
82 68/1 Part Private Agriculture 0.0807 (Hectare ) 0.0807
83 68/5 Part Private Agriculture 0.1305 (Hectare ) 0.1305
84 68/6 Part Private Agriculture 0.131 (Hectare ) 0.131
85 78/10 Part Private Agriculture 0.0034 (Hectare ) 0.0034
86 78/5 Part Private Agriculture 0.04 (Hectare ) 0.04
87 78/6 Part Private Agriculture 0.023 (Hectare ) 0.023
88 78/8 Part Private Agriculture 0.0346 (Hectare ) 0.0346
89 78/9 Part Private Agriculture 0.0005 (Hectare ) 0.0005
Village: Madbhuvan
Agriculture +
90 2 Part Common ﬁ;ﬁ:vr;; n 3.6 (Hectare ) 3.6
Forest
Total 16.059

[F. No. NHAI/LA/GREENFIELD/NH/2022/3A]
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